IN THE NATIONAL COMPANY LAW TRIBUNAL : NEW DELHI
COURT-II

CP-29/2008

In the matter of :
C.L. Precision Tools and Foundry (P) Ltd. .. PETITIONER

SECTION :
Under Section 397/398

Order delivered on 27.10.2017

Coram:
R. VARADHARAIJAN,
Hon’ble Member (Judicial)

s : . My. Avun Sayena, M”"‘:‘“ﬁ
For the Petitioner/Applicant : Ma - Nedin, A,

For the Respondents ' MYy ——— Pﬂj:,w_jg Advocate
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ORDER

At the request of the Learned Counsel for the parties, the matter is

adjourned to 05.12.2017. H
l_\\\\ = i
(R. VARADHARAIAN)
MEMBER (JUDICIAL)
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